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New Delhi: this the 7th day of ppril;1999; |

HON 'BLE MRoS. Ro ADIGE, VICE CHAImAN(A).~ |
HON 'BLE MRS, LAKSHII SusmINATHAN,M eMBER(D) i

1, Suresh Singh,
° Yo shri Budev Parsad, R/o B=199, Rishi Garden,
N89101, Delhi

2. Rajendra Singh $/o shri Tara Chand (PC).
3. Mahipal singh §/o Shri Rem Singh (SL)

4, Sueroop Singh %o ShiSohan Lal,
o R=432, Gali No,9, Susntsntra Nagar,
Narel a ‘
Delhi =110 040 | ceees foplicant,

(8y adwecate: shri U, sri vastava) ,

Jgrsus
Govt, of NCT of Delhi through

1, The Chief Saecratary,
5’ Shan Nath margg
New Delhiy

2, The Director Genaral,
Delhi Homse Guards & Civil Dsfence,
CTI omplex, Raja Garden,

New Delhiy

3 The mmandant,
Delhi Home Gards & Civil Defence,
CTl omplex, Raja Garden,
New Delhi, sss Rospondents,

=~ ORDERORALY |
HON 'BLE MR, S, R, ADIGE, VICE CHAIRI N (p) 5

Shri U, Sri vastava prays for pemission to

i
i

withdraw the 0p with liberty to gpp wwach the competent
legal forum, Pemission ig granted and the 04 is

di mi ssed as withdrawn.
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( MRS, LAKSHMI suAmmAmm/) ( S.R.ADIGE )/
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